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An Act! further to amcnd ayment of Bonbs Act, 1965. 
I ,  

Short 1. This Act may be calle e Payment of B ~ n u s  (Amendment) Act, 
title. 197& c .  

Amend- 2. In section 10 of the ment of Bonus Act, 1965 (hereinafter 21 of 196% 
ment'of referred to as the principa t ) ,  a'fter sub-section (3): the fallowing 
section sub-section shall be inserted, ame1y:- 
10. P 

' (4) The provisions sub-section (2) shall apply also in  rela- 
tion to the payment of mum bonus by every employer to every 
employee in respect. of ccounting year comniencing on any day 
in the year 1973 as they in relation to the payment of minimum 
bonus in respect of the nting year commencing on any day in 
the year 1971 and acco for the purposes of such application, 
the reference to "the a g year commencing on any day in the 
year 1971", or any ref "that accounting year", in that sub- 
section shall be cons reference to "the accounting yqar . 
commencing on any 

Amend- 3. In section 13 of the Act, in the proviso, for the words and 
merit of figures "in respect of year commencing on any day in 
section the year 1971 and in year commencing an any 
13. - day in the year 1972", respect of the accounting 

year commencing on or 1972 or 1973" shall be 
substituted. 


